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Annual meeting of Ministerial Staff
Association of South Eastern Railway

1750, SHRI BASUDEB ACHARYA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that Divi-
sional Railway Manager, Adra Division,
refused to allow the Ministerial Staff
Association of South Eastern Railway
to bold their Annual General Meeting;
and

(b) if 50, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND 1IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Yes.

"(b) In accordance with the extant
procedure, no trade unian, whether
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recognised or mot, can, by right, hold
any meeting within the Rallway pre-
mises. However, recognised Unions
are permitted to hold meetings within
Raflway premises, wherever possible,
with the prior approval of the Admi-
mistration, subject to the fulfilment of
certain conditions laid down therefor.

Manufactured of sub-standard Milk
Food

1751, SHRI ARJUN SETHI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether cases have come to the
notice of Government that sub-stand-
ard milk food is manufactured by the
various milk-food manufacturing com-
panies in the country;

(b} if so, ‘what ig the number and
names of such companies who have
been found making sub-standarg milk
food; and

(c) whether any action has been
taken by the Government against these
companies and if 50, what are the de-
tailg thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI NIHAR
RANJAN LASKAR): (a) Yes.

(b) and (c). A statement giving the
available information is attached.

Statement
1. Andhra Pradesh:

Some complaints were received
against the 2 dairies of Andhra Pra-
desh Dairy Development Corpaoration
at Hyderabad and at Vishakhapatnam
in regard to the labelling defect of
different types of milk that is standard-
ised milk, toned milk, skimmed milk.

There were no samples which were
declareg as adulterated but reports of
failure in the test for fat contents and
non-fat-salig content compared to the
standerds, lsid down were received
but they wene nat harmful for ocen~
sumplion. Sieps have been taleen 1





